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Compensation to victims of Fire Inci
dent due to Naptha Tanker near 

Nagda
1837. SHRI SATYNARAYAN JA- 

TIYA: Will the Minister of RAIL
WAYS be pleased to state:

(a) whether any representation has 
been received regarding payment of 
compensation to the victims of grave 
fire incident caused due to crude Nap
tha tanker, near Nagda on Western 
Railway during 1990-91; and

(b) if so, the action taken thereon?

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
(SHRI MALLIKARJUN): (a) Yes, 
Sir. A represeatatlon was received in 
April, 1990.

(b) The representation was examin
ed. Payment of compensation was not 
found tenable under the provisions of 
Indian Railway Act, 1890

[English]

Development of Paihtm Manal Tou
rist Centre in Alappey, Kerala

1838. SHRI T. J. ANJALOSE: Will 
the Minister of CIVIL AVIATION 
AND TOURISM be pleased to state:

(a) whether the Government have 
sanctioned any financial assistance for 
Pathira Manal Tourist Centre in Alap
pey, Kerala; and

(b) if so, the details thereof?

THE MINISTER OF CIVIL AVI
ATION AND TOURISM (SHRI 
MADHAVRAO SCINDIA) (a) and
(b) The Government of Kerala have 
recently submitted a proposal for fin
ancial assistance of Rs. 15.00 lakhs to. 
develop the Island Resort at Pathira 
Manal which is under consideration,

Financial assistance to Madhya Pra
desh Electricity Board

1839. SHRI SUSHIL CHANDRA 
VERMA: Will the Minister of POW
ER AND NON-CONVENTIONAL 
ENERGY SOURCES be pleased to 
state:

(a) whether adequate financial assis
tance will be provided to Madhya 
Pradesh State Electricity Board for 
generating additional 1990 Megawatt 
capacity by completing first and se
cond power houses of Bansagar Tons 
Hydel Project, Bir singh pur Fiydel 
Project, San jay Gandhi Thermal Pro
ject (1st and 2nd phase), Pench Ther
mal Project, Hasdeo Bango Hydel 
Project, Tawa Hydel Project, Rajghat 
Inter-State Hydel Project and the 5th 
Unit of Korba (West) Thermal Pro
ject;

(b) if so, the details thereof; and

(c) if not, the reasons therefor?
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THE MINISTER OF STATE OF 
THE MINISTRY OF POWER AND 
NON-CONVENTIONAL ENERGY 
SOURCES (SHRI KALP NATH 
RAI): (a) to (c) Central financial as
sistance is allocated to the States on 
the basis of Modified Gadgil Formula

Name o f the Project

in the form of block loans/grants and 
is not allocated to specific projects/ 
programmes. However, Power Finance 
Corporation has so far advanced loans 
to Madhya Pradesh State Electricity 
Board for these projects as follows:

(Rs. in crore)

PFC's loan upto 
June 1991

Sanctioned Disbursed

Thermal Projects
1. Sanjay Gandhi TPS
2. Sanjay Gandhi TPS Extn.
3. Pench . . . .

65.00 47.45
38.82 38.69
26.10 26.10

15.32 15.31
1.70 1.70
5.00 4.96

Hydel Projects
4. Bansagar Tones .
5. Birsingh Pur
6. Hasdeo-Bango

Capacity utilisation of Neyveli Lignite 
Corporation

1840. SHRI SUSHIL CHANDRA 
VERM A: Will the Minister of COAL 
be pleased to state:

(a) the year-wise targets fixed and 
production of lignite achieved by the 
Neyveli Lignite Corporation during
1988-89- 1989-90, 1900-91 against the 
targets fixed, year-wise;

(b) the cost of production per tonne 
of lignite during each of these three 
years and its comparative cost with 
the production of coal;

(c) the installed .capacity of the Ney
veli power station and the capacity 
utilised during 1988-89, 1989-90 and 
1990-91;

Year

(d) the requirement of lignite by the 
power station during the last three 
years;

(e) whether the requirement has 
been met in full or whether the power 
station is consuming oil for power ge
neration; and

(f) if so, the details thereof during 
the last three years?

THE DEPUTY MINISTER IN 
THE MINISTRY OF COAL (SHRI 
(S. B. NYAMAGOUDA): (a) The ye§r- 
wise targets fixed and the actual pro
duction of lignite achieved by the 
Neyveli Lignite Corporation Ltd. dur
ing the last three years are as under:

(Lakh Tonnes) 

Target Actual

1988-89
1989-90 
T990-91

104160 114.05
104.60 112.36
110.00 117.59


